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BEFORE THE NATIONAL GREEN TRIBUNAL

AT DELHI PRINCIPAL BENCH

ORIGINAL APPLICATION NO. 748/2024

IN THE MATTER OF:

TRILOKI SINGH .... APPLICANT
VS ,
STATE OF UTTAR PRADESH & ORS. ... RESPONDENTS
INDEX
S.NO PARTICULARS PAGE NO.
1. | Report of Uttar Pradesh Pollution Control Board
in compliance with the order dated 04.10.2024 1-27
passed by this Hon’ble Tribunal.
2. |The copy of analysis reports are annexed
herewith as Annexure 1. 28-29
3. |The Photographs are annexed herewith as 30-32
Annexure 2.
4. |The copy of analysis reports are annexed
herewith as Annexure 3. 33-34
5. | The copy of analysis reports dated 19-10-2023,
11-12-2023, 12-06-2024, 13-06-2024 and 22-08- | 35-39
2024 are annexed herewith as Annexure 4.
6. | The copy of letter dated 10-10-23 is annexed
herewith as Annexure 5. 40
A
THROUGH k\/\’&
......... Singh
Date: 1101.2025 Advocate
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& RE THE NATIONAL GREEN TRIBUNAL
I AT DELHI PRINCIPAL BENCH

uo// ORIGINAL APPLICATION NO. 748/2024

\
«\,
Z

IN THE MATTER OF:

TRILOKI SINGH .... APPLICANT
VS
STATE OF UTTAR PRADESH & ORS. .... RESPONDENT

AFFIDAVIT ON BEHALF OF THE UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE OF
ORDER DATED 04.10.2024 PASSED BY THIS HON’BLE
TRIBUNAL

|, Ashutosh Chauhan aged about 44 years, posted as Regional
Officer, Uttar Pradesh Pollution Control Board (UPPCB), Moradabad
Uttar Pradesh do hereby solemnly affirm and state on oath as under:

1. That the present report is being filed before this Hon’ble Tribunal
in compliance of the directions passed by this Hon’ble Tribunal
vide order dated 04.10.2024. The relevant portion of the order
dated 04-10-2024 is reproduced as under:

1. In this Original application, the allegation of the

ﬁ_/ ' applicant is against Respondent No. 5-India Frozen Foods Private

Limited about throwing industrial waste into the Sot River of Uttar

>/ Pradesh.

2. Further, allegation of the applicant is that Respondent No. 5 is
throwing blood and debris directly into the water bank which is
drained into the Firozpur Sot River and that the bio-filter unit of
Respondent No. 5 is not in operation and a terribly foul smell is
emitting from the factory of the Respondent No. 5. The Applicant
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has alleged that Respondent No. 5 is causing aif and water

pollution in the area concerned.

3. Learned Counsel for the Applicant during the course of the
arguments has referred to the show cause notice dated 06.10.2023
issued to Respondent No. 5 for violating the norms and proposing
the cancellation of the CTO and closure of the Unit. He submits
that the action taken in pursuance to show cause notice is not
known to the Applicant. The Counsel for the Applicant has also
submitted that though Respondent No. 5 has the sanctioned

. capacity of slaughtering of 350 cattle but exceeding that capacity

| Respondent No. 5 is slaughtering more than 700 cattle..... ”

"2 That in compliance to the above directions of Hon’ble Tribunal

dated 04.10.2024, officials of Regional Office UPPCB, Moradabad
inspected the unit M/s (IFF) India Frozen Foods Pvt. Ltd.
(formerly known as M/s India Frozen Foods unit 2), on
25.11.2024.

" That the unit is a slaughter house and during inspection the effluent
treatment Plant (ETP) of 1200 KLD capacity for treatment of
effluents generated from industrial process was found installed and
operational. Flow meters were found installed/operational on the
effluent treatment plant and for continuous monitoring, online
effluent monitoring system was found operational.

_ That during inspection dated 25.11.2024, samples were collected
from the outlet of ETP and bore well installed in the unit and found
to be in accordance with the prescribed standards. The copy of
analysis reports are annexed herewith as Annexure 1.

 That treated effluent from the ETP was found used for floor
washing, gardening and in the interim, for irrigation of own land
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by Karnal method. The Photographs are annexed herewith as
Annexure 2.

That regarding the disposal of effluent by the unit in the Sot river
flowing near the Karnal system based land of the unit in the north-
east direction of the industry, water samples were collected from
the upstream and downstream of the Sot river and as per the
analysis report, the quantity of parameters in the samples were
found to be in accordance with the prescribed standards. The copy
of analysis reports are annexed herewith as Annexure 3.

That during inspection date 25.11.2024, no industrial
waste/effluent was found collected and disposed in the Sot river

flowing near the industrial complex and in the surrounding area.

. That the unit has a rendering plant to dispose of the solid waste

generated in the industry such as bones etc. an to control the odor
generated by the process of the rendering the unit has installed an
activated carbon absorber system based on the latest technology in
place of a bio filter, which was found operational during inspection
dated 25.11.2024.

. That for supply of steam in the unit, 02 boilers of 6.0 TPH and 2.0

TPH capacities are installed and are equipped with multi cyclone
dust collector and stack of 30 m height from ground level for
control of air pollution. In industry, the dung generated from
industrial process is dried through dung drying machine and used
as fuel in boilers.

10.That during earlier inspections dated 19-10-2023, 11-12-2023, 12-

06-2024, 13-06-2024 and 22-08-2024 done by Officials of
UPPCB, effluent sample collected from the ETP outlet and found
to be in accordance with the prescribed standards. The copy of
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analysis 'eports dated 19-10-2023, 11-12-2023, 12-06-2024, 13
06-202

4 and 22-08-2024 are annexed herewith as Annexure 4.
1. That UPPCB vide its letter dated 06.10.2023 has issued show
Cause notice under section 27(2) read with 33 A of Water
(Prevention and Control of Pollution) Act 1974 and under section
21(4) read with 31A of Air (Prevention and Control of Pollution)
Act 1981.
12.That the show cause notice dated 06-10-2023 has been canceled
and made ineffective vide letter dated 10-10-2023 of the then
:<mmmmuwmmrmemwoﬂqm@mm1@m2%ng§w
herewith as Annexure 5. QX\&(A-

ONENT
VERIFICATION:-

Verified at Mp&ap,r}ﬂp{ on this ... 1)... day of ol . , 2025
that the contents of the above Affidavit are true and correct to the best of
my knowledge and based on the official records of the Respondent. No

part of it is false and nothing material has been concealed there from.

Mg
N
ZDEPONENT
\
' \
Solemnty affrmed petore me t&mz&%' GA“’«"-)@“
A . .'_‘T:iizi‘:izlyﬁl/a?o 2§

Cuwekr of e ’ : mning the d pCﬂCm
| have sz nanaffidavit and the
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REGIONAL LABORATORY MORADABAD
o UTTAR PRADESH POLLUTION CONTROL BOARD

TEST REPORT: WASTE WATER LABORATORY

Ref No: 29157380/ Moradabad/2024

Tehasy -1

1-A/LN.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,Moradabad

Date:11/12/2024

I- Name of Industry: [FF INDIA FROZEN FOODS PRIVATE LIMITED, VILLAGE-BEGUMPUR-CHIMYAWLI,

SAMBHAL, DISTT. SAMBHAL,SHAMBHAL,244303

1<

3- District: Sambhal

4- Description about sampling point: Outlet of ETP
5- Type of Sample (Grab/Composite/Integrated): Grab
6-

Sample Collected By: Mahendra Singh AEE & Chandrika Diwakar JE
7- Colour and Odour: Coloutless Odourless

8- Quantity and Packing: 2 Lir

9- Date of Sample Collection: 25/11/2024

10- Analyis Indented by: RO Moradabad

11- Datc of sample receiptin Lab: 25/11/2024

Address of Industry: VILLAGE-BEGUMPUR-CHIMYAWLL, SAMBHAL, DISTT. SAMBHAL.SHAMBHAL,244303

D Total Suspended Solids dried at 103-
105 °C 2023

Parameter/Method Name Unit Results Standard Detection
Range
pH., APHA 24th Ed. 4500B: 2023 - 7.82 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 32.0 10-20000 mg/Il

Reflux Method 2023

Dissolved Solids, APHA 24th Ed. 2540 C mg/l 520.0 10- 50000 mg/I
Total Dissolved Solids dried at 180 °C

2023

Total Solids, APHA 24th Ed.2540 B: mg/l 552.0 10- 50000 mg/1
2023

BOD. APHA 24th Ed. 3 day 27 °C IS mg/l 24.0 1.0 -50000 mg/1

3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 224.0 5.0 -100000 mg/1

Reference- (1) General Standards for discharge ol environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules.1986

source: www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note - | The results in the Test Report relate only to the itenis tested: 2 The report shall not be reproduced-except in full, without the written permission of laboratory 3 The test report pertains to the sample as

received in Lab.

Remark: NA

Analysed by-
|Rajni Raj(JRF)]

Aut Iw"igcguyl?.rvm by Anll
Anil Kumar  cone vis

Kumar Vishwakarma
A Date 20241211

VISh_WBI’(_arma 123146 +05' g

Anil Vishiwkarma f A)

Ashutosh
Chauhan

Digially signed by
Ashutosh Chauhan
Date 20241211
123309 405 30

Regional Officer

1 of Page 3
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REGIONAL LABORATORY MORADABAD
UTTAR PRADESH POLLUTION CONTROL BOARD
1-A/LN.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,Moradabad

TEST REPORT: WATER LABORATORY(GROUND WATER)

Refl No: 29157406/Moradabad/2024 Ditealiizizazs
Sample Loeation: IFF INDIA FROZEN FOODS PRIVATE LIMITED (In House Submersible Near ETP)
Address: VILLAGE-BEGUMPUR-CHIMYAWLI, SAMBHAL, DISTT. SAMBIIAL SHAMBHAL,244303
3- Distirct: Sambhal

4- Sample Source: Other

5- Type of sample : Ground Water

Sample Collected By : Mahendra Singh, AEE, Chandrika Diwaker, JE

7- Odour : Nonc

8- Quantity and Packing : 2 Ltr.

9- Date of Sample Collection : 25/11/2024

10- Analyis Indented by : RO Moradabad

11- Date of sample receipt in Lab : 25/11/2024

Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
Required Acceptable
Limit
pH. APHA 24th Ed.4500-B: 2023 - 6.5-8.5 7.21 02-12
Turbidity. APHA24th Lid 21308: 2023 N.T.U 1.00 0.9 1-300NTU
Colour, APHA 24th I:d. 21208: 2023 Hazen 5.00 Colourless 5-10000 Hazen
Conductivity, APHA 2dih Ed. 25108: 2023 uS/em NS 744.0 0.1-10000 uS‘em
Dissolved Solids. APHA 24th Ed. 2540 C Total Dissolved Solids mg/l 500 330.0 5-10000 mg/l
i dried at 180 °C 2023
Hardness. APHA 24th Ld. 2340 C EDTA Titrimetric Mcthod 2023 mg/l 200 216.0 10-5000 mg/]
Calcium. APHA 241h Ed. 3500Ca-B: 2023 mg/| 75 70.4 10-1000 me/1
Magnesium, APHA 24th Ed. 3500 Mg-B: 2023 my/l 30 9.6 10-1000 mg/l

These standards are subject to revision
*Non-NABL Parameters.

Note - | The results in the Test Report relate only to the tems tested 2 The repont shall not be reproduced-except m full. withont the wntien penmission of lahoratory: 3 The test repori pertains 1o the sample as

received tn Lah.

Remark:* - NA
Analysed by
[Rajni Raj(JRF)]

L Authoriged by o
Anil Katar DSy

ViShWakarma Date 20241211

RS Digmally signed
12310910530
Anil Vishwkarma (SA) Ashutosh by Rahutoy:

hauhan

Chauhan ocae 20211211
. 12321740830
Regional Officer

10of Page 1
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—=u REGIONAL LABORATORY MORADABAD
c\}l"ﬁ"i UTTAR PRADESH POLLUTION CONTROL BOARD
&"""5} 1-A/L.N.S.-1, Avas Vikas Colony, Buddha Vihar, Dclhi Road,Moradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 27881443/Moradabad/2024/paybasis

Date:29/08/2024

I- Name of Industry: IFF INDIA FROZEN FOODS PVT. LTD. SAMBHAL, VILLAGE,BEGUMPUR,CHIMIYAWALI,

SAMBHAL
2
3
4

District: Sambhal

A h
1 i ] 1

8- Quantity and Packing: 2 Lit.

9- Date of Sample Collection: 22/08/2024
10- Analyis Indented by: RO Mecradabad
11- Date of sample receipt in Lab: 22/08/2024

Description about sampling point: Final Outlet of ETP
Type of Sample (Grab/Composite/Integrated): Grab
Sample Collected By: Anil Vishwkarma SA & Rajendra Lal JLA

7- Colour and Odour: Colourless Odourless

Address of Industry: VILLAGE,BEGUMPUR,CHIMIYAWALI, SAMBIIAL

Reflux Method 2023

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.34 02-12
*Qil Grease mg/Il 3.6 =
Suspended Solids , APHA 24th Ed. 2540 mg/l 38.0 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/1 620 10- 50000 mg/I
Total Dissolved Solids dred at 180 °C
2023
BOD, APHA 24th Ed. 3 day 27 °C IS mg/1 15.0 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 108.0 5.0 -100000 mg/1

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-cxcept in full. without the writicn permission of laboralory. 3. The test report pertains 10 the sample as

received in Lab.

Remark: NA

Analysed by-
[Rajni Raj(JRF)]

Authoriozetli byb |
Anil Kumar  goasses

. Date: 20240829 143853
Vishwakarma %3

Anil Vishwkarma (SA)

Digitally signed

Ashutosh by Ashutosh

han

U
Chauhan pate:20240829

Regiunalﬁ%ﬁcer

+05'30"

10of Page 3
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: REGIONAL LABORATORY GHAZIABAD
"h=‘q UTTAR PRADESH POLLUTION CONTROL BOARD :
%!"'5‘ 2 I.N.S. Sector-16, Vasundhra, Post-Prahalad Garhi, Ghaziabad Ll

i TEST REPORT: WASTE WATER LABORATORY

Ref No: 26952719/Ghaziabad/2024 Date:26/06/2024

1- Name of Industry: IFF INDIA FROZEN FOODS PVT. LTD. SAMBHAL, VILLAGE,BEGUMPUR,CHIMIYAWALI,
SAMBHAL

2- Address of Industry: VILLAGE,BEGUMPUR,CHIMIYAWALI, SAMBHAL

3- District: Sambhal

4
5

Description about sampling point: Final outlet of ETP

Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Vikas Mishra R.O (Ghaziabad), Radheshyam R.O (Aligrah) & Vivek Kumar (A.E.E) Gr. Noida
7- Colour and Odour: Pale Faint

8- Quantity and Packing: 2 litrer

9- Date of Sample Collection: 12/06/2024

10- Analyis Indented by: RO Moradabad

11- Date of sample receipt in Lab: 12/06/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.15 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 440 10-20000 mg/I
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/l 750.0 10- 50000 mg/!
Total Dissolved Solids dried at 180 °C
2023
Total Solids, APHA 24th Ed.2540 B: mg/l 794.0 10- 50000 mg/1
2023
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 26.0 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/1 210.0 5.0 -100000 mg/1
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules, 1986
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : | The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains fo the sample as

received m Lab.

Remark: NA
Analysed by-
[Parul Parul (JRF)]
Authorized b Vl ka S  Digitally signed
. Digitay signed by Rashmi Arya by Vikas Mishra
Rashmi Arya oue suoszs wsozs . Date: 2024.06.26
M IS h Ia 17:29:57 +0530

Rashmi Aarya (ASO)
Regional Officer

1 of Page 3
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— REGIONAL LABORATORY MORADABAD
\n‘“q UTTAR PRADESH POLLUTION CONTROIL BOARD
:\"' 1-A/LNS.- 1, Avas Vikas Colony, Buddha Vilar, Delhi Road,Moradabad

TEST REPORT: WATER LABORATORY(SURFACE WATER)

Rel no-29158518/Moradabad/2024

- Sample Location: SOT RIVER U/S
2- District: Sambhal

3- Address: VILL CHIMIYAWALI
4- Sample Source: River

5- Type of sample : Surface Water

6- Sample Collected By : Mahendra Singh, AELE, Chandrika Diwaker, JE

7- Odour : Nonc

8- Quantity and Packing : 2 Lir.

9- Date of Sample Collection : 25/11/2024

10- Analyis Indented by : RO Moradabad

11- Date of sample receipt in Lab : 25/11/2024

Date:21/12/2024

Method 2023

Parameter Unit Results Detection Range
pH. APHA24th Ed.4500-1B: 2023 - 7.82 02-12

Colour, APHA 24th Ed. 2120B: 2023 Hazen Turbid 5-10000 Hazen

Suspended Solids . APHA 24th Ed. 2540 D Total mg/l 24.0 5.0 -10000 mg/1
Suspended Solids dried at 103-105 °C 2023

Dissolved Solids, APHA 24th Ed. 2540 °C Total mg/l 660 5.0 -10000 mg/I

Dissolved Solids dried at 180 °C 2023
Total Solids, APHA24th Ed2540B: 2023 mg/l 684 5.0 -15000 mg/l
BOD, APHA 24th Ed. 3 day 27 °C 1S 3025 ( Part mg/l 8.0 1.0 -1000 mg/I
44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open Reflux mg/l 72.0 4.0 -1000 mg/l

*Non-NABL Parameters,

Note - 1 The results in the Test Report relate only 1o the items tested: 2. The report shall not be reproduced-except in full, without the written permission of kiboratory. 3. The test report pertains to the sample as

recenved in Lab

Remark:* - NA

Analysed by
[Rajni Raj(JRF)]

Authorized yeavy am
Anll KUmar Kumar Vishwakarma
: Date 20241221
Vishwakarma )50 < leg

Anil Vishwkarma (SA)

Ashutos Digually signed

by Ashutosh
h Chauhan

Date 20241221
Chauhana9soios30

Regional Officer

1 of Page 2
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— REGIONAL LABORATORY MORADABAD
,‘\l-'-tq UTTAR PRADESH POLLUTION CONTROL BOARD
Ry 1-A/LN.S.-1, Avas Vikas Colony, Buddha Viliar, Delhi Road,Moradabad

TEST REPORT: WATER LABORATORY(SURFACE WATER)

Ref no-29158529/Moradabad/2024 Date:21/12/2024
I- Sample Loceation: SOT RIVER D/S
2- District: Sambhal
3- Address: VILL CHIMIVAWALI
4- Sample Source: River
5- Type of sample : Surlace Water
6- Sample Collected By : Mahendra Singh, AEL, Chandrika Diwaker, JE
7- Odour : None
8- Quantity and Packing : 2 Ltr.
9- Date of Sample Collection : 25/11/2024
10- Analyis Indented by : RO Moradabad
11- Date of sample receiptin Lab : 25/11/2024
Parameter Unit Results Detection Range
pH, APHA24th Ed 4500-B: 2023 - 8.21 02-12
Colour, APHA 241h Ed. 2120B: 2023 Hazen Turbid 5-10000 Hazen
Suspended Solids , APHA 24th Ed. 2540 D Total mg/l 29.0 5.0 -10000 mg/l
Suspended Solids dried at 103-105 °C 2023
Dissolved Solids, APHA 24th Ld. 2540 °C Total mg/l 710 5.0 -10000 mg/1
Dissolved Solids dried at 180 °C 2023
Total Solids, APHA24th Ed25408: 2023 mg/l 739 5.0 -15000 mg/I
BOD., APHA 24th Ed. 3 day 27 °C IS 3025 ( Part mg/l 9.0 1.0 -1000 mg/1

44): 1993 Bio 2023

COD, APHA 24th Ed. 5220 B Open Reflux mg/l 88.0 4.0 -1000 mg/l
Method 2023

*Non-NABL Parameters.

Note - 1 The results m the Test Report relate only 10 the items tested 2. The repont shall not be reproduced-exeept i full, without the writien permission of liborntory. 3. The 1est repont pertains 10 the sample ax

receved in Lab

Remark:* - NA

Analysed by
[Rajni Raj(JRF)]

Auth uriglcd bé'nm by Al

. Ggitally s
Anil Kumar Kumar Vishwakarma
Date. 2024.12.21 Digitally signed

Vishwakarma 775770 Ashutoshby Ao
ch

Anil Vishwkarma (gA) auhan
Chauhan pawe 20241221
s 1132 51:05 30
Regional Officer

1of Page 2
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KK ENVIORNMENT SOLUTIONS

2/492, Ruchi Khand-Il, Sharda Nagar, Lucknow (U.P.)

Ph: - 05222447881, 08979534438, 9897746929

OFFER FOR ACTIVATED CARBON ADSORBER
FILTER FOR ODOUR CONTROL @ SAMBHAL

FROM
K.K ENVIRONMENT SOLUTIONS

LUCKNOW
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kind Attn: SIR

Subject: OFFER FOR ACTIVATED CARBON ADSORBER FOR ODOUR CONTROL

Dear Sir,

This has reference to your discussion on 1 " Feb 2021 with Mr. Rajeev Ranjan regarding the
requirement of Equipment supply Erection & commissioning of ACTIVATED CARBON
ADSORBER FOR ODOUR CONTROL. We are pleased to submit the offer for the same.
Please find below the offer.

For any clarifications please feel free to contact Mr. — Rajeev Ranjan. (Director,

consultancy & Engineering services) Mob: --07704000327

Assuring you our best services at all times and looking forward for your valuable order at an

early date.

Thanking you,

(Mohit Bhardwaij)

DIRECTOR

(Management & Engineering Services)
K.K. Environment Solutions

Lucknow

Mob: -- 07704000328,

14
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SUPPLY INSTALLATION & TESTING OF DUAL MEDIA FILTER

MODEL NO. KKES-1511-BM

QUANTITY OF DMF 03 NOS

SERVICE ODOUR CONTROL

TECHNICAL DETAILS

M;\k.e‘ MSEP

FLOW 25 M*/Hr.

DIA 1600 mm

STRIGHT HEIGHT 2.04M

WALL THICKNESS S5mm

FILLING MATERIAL ACTVATED CARBON & MULIGRADE PARTICLES &
BIOPAC MEDIA WITH 2.5 FEET STACK

QUANTITY 950 Kg

SUPPLY OF ID FAN/OIL/WATER PIPE & ITS RELATED FITTINGS.

FOUNDATION & SHED

ANY TYPE OF CIVIL WORK OR ELECTRICAL WORK

UNIT PRICE OF FILTER - Rs.6,50,000/EACH (IF UNITS ORDERED
DBy : | ARE THREE OR MORE)
Rs. 6,75,000/- EACH ( IF UNIT ORDERED
AS SINGLE UNIT)

.01 NOS.

15
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e ERECTION COMISSIONG CHARGES - ACCOMODATION & FOODING OF STAFF
ARRIVES FOR UNSTALLATION AND TESTING OF EQUIPMENT

16

e Price term : Ex-Works, Lucknow
e Taxes & Duties : All taxes duties, packing, forwarding,
Transportation, Insurance, etc. will be charged extra on basic value; [ as
applicable]
GST Presently 18% [or as applicable at the time of
dispatch]
e Transportation : As per actual

The above price / prices are only for equipment ex. Works. They do not include the cost
of erection and starting up of the equipment / plant. The buyer needs to engage their
own team for site work such as piping, civil works, foundation of equipment, cabling,
electrification in the plant etc. however, it is essential for the buyer to have our person
for supervision of installation of equipment / plant. Without having our supervision, we
shall not be able to guarantee plant performance or mechanical equipment guarantees
/ warranties. The charges for the supervision are not included in the prices above. They
are given below. If the buyer wants us to carry out installation of the plant /
equipment, we give below our prices.

The Transportation Charges are valid for 30 days from the date of this offer. Transportation
rates are subject to change without prior notice. They shall be as per the
prevailing/current rates on the day of transport of goods from our work.

PLEASE NOTE THAT IN ANY CASE, IF OUR ERECTION AND COMMISSIONING TEAM IS MADE
TO WAIT FOR THE PERIOD BEYOND STIPULATED DATE DUE TO WHATEVER REASONS, WE
SHALL CHARGE YOU AT THE RATE AS MENTIONED IN THE “TERMS AND CONDITIONS FOR
ERECTION AND COMMISSIONING” UNDER THE HEADING “WORKING OF OUR TEAM
BEYOND STIPULATED PERIOD”

NOTE:

Unloading and transfer of Plant and Machinery at site is in the Client’s Scope. Similarly
safe storage at site is also in client’s scope.

Any change in the location of any of the equipment requiring additional piping and cables
etc. shall be charged extra.

FOR SUPPLY

50% of the total value of order as advance along with firm Purchase order.
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40%+ 100% Taxes of the total value of the order + 100% Taxes & Duties, Packing against
Inspection at our works, before dispatch. Please see the scope and conditions of

inspection under the heading “Terms and conditions for sale and supply of equipment”
under sub-heading “inspection before dispatch” in the pages hereafter.

DELIVERY

Supply: 3-4 weeks from the date of receipt of order. This period will be taken from the
date of receipt of technically and commercially clear order along with the advance;
whichever is later. In case where drawings / specifications have to be approved from

your side, the delivery period shall be deemed to start from the date of approval of
drawings / specifications.

Installation & Commissioning : Within 3-4 weeks from the date of receipt of material at
site or from the date of confirmation of readiness of the site with all requisite structures,
tanks etc. as required; whichever is later. Please note that our installation &
commissioning team and the supervisor will visit upon confirmation by you in writing. If
after the visit of our team and supervisor, it is found that site is not ready then the team
and the supervisor will return back. The cost of sending the team again will be charged
extra for each of the visiting person along with to and fro travel expenses, lodging—
boarding etc. The team shall then, visit the site based on their availability.

VALIDITY:
30 days from the date of this offer
NOTE:

All payments are to be made by a Crossed Demand Draft or Via Cheque in favor of
M/S.K.K. ENVIRONMENT SOLUTIONS payable at the Central Bank of India, Rashmi
Khand, Lucknow U.P., and India.

The payments against Performa Invoice must reach us within a maximum of 15 days
from the date of presentation of the same.

GSTIN Number must be intimated to us well in advance before invoicing.

Any legal dispute arising out of the resultant contract will be subject to the jurisdiction
of the Lucknow Courts, if the same cannot be resolved by mutual consent.

BATTERY LIMITS:

The battery limit of our treatment plant starts from the inlet of flange of our equipment or
plant and terminates at the outlet flange of the last of the equipment to be supplied by
us. Generally the treatment terminates at the outlet of the pressure filter, activated

17
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carbon filter, etc. and at the outlet of the filter press. However, this may vary from
proposal to proposal.

TERMS AND CONDITIONS FOR SALE AND SUPPLY OF EQUIPMENT

DELIVERY:

The equipment will be supplied to the buyer within the stipulated period. This period
will be taken from the date when the technically and commercially clear written order
along with the advance payment is made. However, in cases where drawing approval is to
be taken from the buyer, the delivery period shall commence from the date of approval of
the drawing or specifications as the case may be even if the advance along with the order is
received earlier. Fabrication of the equipment will start only after receipt of the

advance payment at our end. The same is required for procurement of raw materials;
therefore on non-receipt of the advance, the project cannot start.

ORDER CANCELLATION:

Order received and acknowledged by the seller shall not be subject to cancellation either
wholly or partly for any reason whatsoever without the seller’s written consent. The

amount already paid as advance shall be forfeited and will not be returned in case the
order is cancelled in whole or in part.

In all such cases, the material manufactured or fully or partly shall be disposed-off by
us without any reference to the buyer.

No Claim in this regard shall be entertained.

ACCEPTANCE OF GOQODS:

Goods once sold cannot be returned unless accepted by KKES’s proper authorized
person through written document. If the buyer returns the goods delivered to them, then
the buyer is bound to return the same to KKES immediately at his cost. In such a case,
KKES is at liberty to accept it back or not and to divert these goods to some other buyer

and allot a fresh delivery schedule to the original buyer under the same terms and
conditions.

MANUFACTURING OF EQUIPMENT:

Fabrication of the equipment will start only after receipt of the advance payment at
our end. The same is required for procurement of raw materials, therefore on non-
payment of the advance the project cannot start.
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NON PAYMENT OF DUE AMOUNTS WITHIN THE SPECIFIED DATE:

If there is any default from the buyer for payment of the payable amounts within the
respective due dates, then the buyer will have to pay interest on the particular amount
at a rate of 1.5% per month on the amount due on that date; calculated on
monthly basis and taken from the day subsequent to the day when the due date gets
over. This amount will be in addition to the total price of the equipment.

FAILURE OF THE BUYER TO COLLECT THE GOODS IN SPECIFIED TIME:

If the buyer fails to pick up the material from our works after an intimation to him to
collect the same, KKES shall charge warehouse charges @ 0.50% of invoice value per day
after the first 15 days from the date of intimation and after that at the rate of 2% of the
invoice value per day for the next 15 days. Even then if the buyer fails to collect the
material within the next 2 months, we shall dispose off the material without any
reference to the buyer and any amount paid by the buyer shall be forfeited and the buyer

shall have no right whatsoever over the ordered materials after the expiry of this 2
months period.

INSPECTION OF MATERIALS BEFORE DESPATCH:

If you desire to have the ordered materials inspected before shipment, you may appoint
any suitable agency of your choice. If you like, we may refer any one of the reputed
inspecting agency for you. The charges for such an inspection in any of the cases shall be
borne by you. The inspection shall be visual and will not include any performance or
operating tests. We shall provide test certificates from the manufacturers (of important
equipment only), if you like. For producing goods for inspection, we shall intimate to you
when the goods are ready for shipment. You will have to get the inspection done within 4
days of our notice. If the inspecting agency fails to show up during this period, we shall
presume that you have waived off the inspection clause and we shall under intimation to
you ship the consignment without inspection. We shall not be penalized or faulted for
this, in such an event. It would then take us three to four working days to pack and
transport the shipment to nearest transport location.

CONSEQUENTIAL LOSSES:

There shall be no liability for either party towards the other party for loss of production,

loss of profit, loss of use, loss of contracts or for any other consequential or indirect loss
whatsoever.

GUARANTEE:

Process Performance Guarantee: We guarantee the performance of the process as per
our commitment at the time of finalization of the order. This is however, subject to the
condition that the treatment plant supplied is operated as per the instructions given

19
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by us during commissioning period and/or as given in our “Operation and Ma-intenance
Manual” supplied with the plant or equipment. After the treatment plant -IS han.ded
over to the buyer, the buyer needs to operate the same as per the instructllons given
by us during commissioning period. There may be usual glitches like clogging of the

filters, pumps and some other such routine problems, which need to be attended by
you on day-to-day basis.

Manufacturing: We undertake the responsibility to rectify any defect in equipment
supplied by us due to bad workmanship or defective material, provided the defects
are brought to our notice within 15 (Fifteen) calendar months from the date of
supply or 12 months from the date of commissioning whichever is earlier. However,
we are not responsible for any electrical faults or failures such as motor burn outs,

switches not working etc. these are expressly excluded from warranty / Guarantee. For
any defects brought to our notice after the
responsible and

Payable to us.
instruments, mo

guarantee period, we will not be held
if we are called upon to rectify those defects, extra charges will be

However, our guarantee does not extend to ele

ctrical items including
tors, cables, etc.

SAFE STORAGE OF THE EQU

IPMENT AND OTHER COMPONENTS:

The buyer shall provide safe stora
the equipment is installed and com
responsible for such damages.

ge facilities for the machineries and components till

missioned. In case of failure, company will not be held

FORCE MAJEURE:

, terrorist

attack, bandh, revolution, and strike, epidem flood or any other act of

ic, accidental fire,
God.

JURISDICTION:

Any legal dispute arising of the resultant contract

will be subject to the jurisdiction of
Lucknow courts in case the same is not settled muty

ally.
TERMS AND CONDITIONS FOR INSTALLATION AND COMMISSIONING

The client has to provide the following to K.K.E.S,, free of cost:

Uninterrupted Power Supply at the sjte

during the installation and commissioning
period for lighting, welding, grinding or f

or any such operation that may require the
use of electrical power.

* Free supply of water or any such service required for starting the operation on the
plant.

Chemicals and consumables during commissioning period.

20
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e Water testing from time to time either in your own laboratory (if you have one) or
from outside agencies. Charges for the same are not included in the price.
 Earth pit for earthing of electrical installations of electrical equipment.

If you desire to have the ordered materials inspected before shipment, you may appoint
any suitable agency of your choice. If you like, we may refer any one of the reputed
inspecting agency for you. The charges for such an inspection in any of the cases shall be
borne by you. The inspection shall be visual and will not include any performance or
operating tests. We shall provide test certificates from the manufacturers (of important
equipment only), if you like. For producing goods for inspection, we shall intimate to you
when the goods are ready for shipment. You will have to get the inspection done within 4
days of our notice. If the inspecting agency fails to show up during this period, we shall
presume that you have waived off the inspection clause and we shall under intimation to
you ship the consignment without inspection. We shall not be penalized or faulted for
this, in such an event. It would then take us three to four working days to pack and
transport the shipment to nearest dry port for further transport to the designated sea
port.

LOADING AND UNLOADING:

Our proposal excludes site unloading and shifting of material to site from unloadingplace.

CIVIL WORKS:

Our proposal excludes all civil works such as pump room, masonry, foundation works for
structures, excavation, refilling, grouting, making holes, providing trenches etc.

FOUNDATIONS:

The building and foundations must be ready in all respects for installation before the
erection and commissioning crew reaches at the site.

WALKWAY AND OTHER STRUCTURES AND FACILITIES:

steel structures such as walkways, shades, pipe supports, drains etc. are excluded from
our scope. Any facilities for operating staff such as fans, table, chairs, lighting, roads etc.

are expressly excluded.

DELIVERY OF EFFLUENT / EFFLUENT WATER:

Arrangement for delivery of Effluent, effluent or untreated water at site is not in our
scope. The same has to be arranged by you. Similarly, disposal of treated Effluent,
effluent, screenings, oil, grit, grease and sludge from plant shall be in your scope.

STATUTORY CLEARANCES:

21
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All statutory clearances such as NOC from Pollution Control Board or any other

permissions and clearances are not in our scope. The client will arrange for all these.

EASY ACCESS TO SITE:

It may be necessary to obtain necessary permissions or entry passes. You shall arrange for
these at your cost. It may be necessary for our persons to stay at site during night.

Permission for same has to be given.

IDLING OF OUR PERSONS:

If the crew has to sit idle to the lack of infrastructure and facilities, to be provided by the
buyer for the erection and commissioning purposes, these will be included in the total
number of days required to complete the job.

LOCKABLE STORAGE FACILITIES:

Lockable must be provided to the installation and commissioning crew for them to keep
their tools, tackles, spare parts, etc.

TAKING OVER:

The buyer is expected to take over the plant from K.K.E.S., once its installation and
commissioning is completed, but only after the payment of the necessary amount is
made.

LOG SHEET:

At the time of commissioning log sheet will be made by our commissioning Engineer,
which should be signed by your Engineer / Operator for operation of the plant on
every day during initial trial. In case of non-compliance, company will have the
right to withdraw the commissioning personnel.

FREE ACCOMMODATION:

Free accommodation has to be provided to the installation and commissioning crew
during the period of the erection and commissioning.

INITIAL OPERATION:

Company will perform operation of treatment plant for 3-4 days to prove
performance of plant. During this performance run uninterrupted supply of services to
be provided by buyer. After these runs joint report is required to be made and plant is
to be taken over by buyer after issuing a commissioning certificate.

22



64 2

ACCEPTANCE OF GOODS:

If the buyer refuses to accept the goods delivered to them, then they are bound to return
the same to company immediately. In such a case, company has the liberty to divert

these goods to some other buyer and allot a fresh delivery schedule to the original buyer
under the same terms and conditions.

CONSIGNMENT OF GOODS:

Company will dispatch the goods in part or in full, as is convenient, within the

stipulated delivery period. Under no circumstances will the part consignment of goods
give the buyer a valid reason to refrain from paying the due amount.

FORCE MAIJEURE:

Our contract is subject to the Force Majeure clause and as such we will not be

responsible for delay in the delivery of equipment due to war, emergency, revolution,
accidental fire, floods or any such natural calamities which are beyond our control.

EXCLUSION:

Any other items and services not specifically mentioned in the above offer are excluded
from our scope.

BT R R
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6 9 Annexure 1

R T REGIONAL LABORATORY MORADABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 29157343/M or adabad/2024 Date: 11/12/2024
1- Name of Industry: IFF INDIA FROZEN FOODS PRIVATE LIMITED, VILLAGE-BEGUMPUR-CHIMYAWLI,
SAMBHAL, DISTT. SAMBHAL,SHAMBHAL,244303

2- Addressof Industry: VILLAGE-BEGUMPUR-CHIMYAWLI, SAMBHAL, DISTT. SAMBHAL,SHAMBHAL,244303
3- District: Sambhal

4- Description about sampling point: Inlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Mahendra Singh AEE & Chandrika Diwakar JE

7- Colour and Odour: Brownish Unpleasant

8- Quantity and Packing: 2 Ltr

9- Date of Sample Collection: 25/11/2024

10- AnalyisIndented by: RO Moradabad

11- Date of samplereceipt in Lab: 25/11/2024

Parameter/M ethod Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 8.92 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/| 392 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/| 2140 10- 50000 mg/l
Total Dissolved Solids dried at 180 °C
2023
Tota Solids, APHA 24th Ed.2540 B: mg/| 2532 10- 50000 mg/l
2023
BOD, APHA 24th Ed. 3 day 27 °C IS mg/| 480 1.0 -50000 mg/|
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/| 1680 5.0 -100000 mg/|
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules,1986
source: www.cpch.nic.in/General Standards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as
received in Lab.

Remark: NA

Analysed by-
[Rajni Raj (JRF)]

Authori égguytzgned by Anil

Anil KUumar  gimar Vichwakarna Digitally signed

2 Ashutosh by Ashutosh

; Date: 2024.12.11

V|sh_\|/va k?SIi’lmak1 23127 +05‘€§'A Chauhan e 2034 121
Anil Vishwkarma ) 12:32:52 405'30'

Regional Officer

1 of Page 3
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R T REGIONAL LABORATORY MORADABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 29157380/M or adabad/2024 Date: 11/12/2024
1- Name of Industry: IFF INDIA FROZEN FOODS PRIVATE LIMITED, VILLAGE-BEGUMPUR-CHIMYAWLI,
SAMBHAL, DISTT. SAMBHAL,SHAMBHAL,244303

2- Addressof Industry: VILLAGE-BEGUMPUR-CHIMYAWLI, SAMBHAL, DISTT. SAMBHAL,SHAMBHAL,244303
3- District: Sambhal

4- Description about sampling point: Outlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Mahendra Singh AEE & Chandrika Diwakar JE

7- Colour and Odour: Colourless Odourless

8- Quantity and Packing: 2 Ltr

9- Date of Sample Collection: 25/11/2024

10- AnalyisIndented by: RO Moradabad

11- Date of samplereceipt in Lab: 25/11/2024

Parameter/M ethod Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.82 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/| 32.0 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/| 520.0 10- 50000 mg/l
Total Dissolved Solids dried at 180 °C
2023
Tota Solids, APHA 24th Ed.2540 B: mg/| 552.0 10- 50000 mg/l
2023
BOD, APHA 24th Ed. 3 day 27 °C IS mg/| 24.0 1.0 -50000 mg/|
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/| 224.0 5.0 -100000 mg/|
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules,1986
source: www.cpch.nic.in/General Standards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as
received in Lab.

Remark: NA

Analysed by-
[Rajni Raj (JRF)]

. AUthor illztigtdallyts)igned by Anil
Anll Kumar Kumar Vishwakarma

Vishwakarma Date:2024.12.11 Ashutosh e e
Anil Vishwk&ma”(5A) Chauhan 755w
Regional Officer

1 of Page 3

29



Annexure 2

30

Time: 11-25-202413:
Note: india food

Y A3 UW.U%. 30T BIoM hed o folo (qd 9 HE SS B hew), IM STHR
el [emEE e, T @ e Tid 25112024 & SRM RR T wierm |


Annexure 2


U JMEUB.U. 30AT Bio heyq W0 foo (qd M d9d Ss Bl Heq), I IHER

\

foffaraell, JRrerEe e, T $1 W e 25112024 B GRE o’ T BICHTH |

31



Y A3 UW.U%. 30T BIoM heq o foo (qd T He Se wied wEw), UM

IEIERIEE

, INIEEE
W /SN W @

\

A, T BT R fAid 25112024 & SRM A A
for’l T BIeT® |

® 3T

32



L 74 Annexure 3
— REGIONAL LABORATORY MORADABAD
:‘"";‘":i UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WATER LABORATORY (SURFACE WATER)

Ref no-29158518/M or adabad/2024

1- SampleLocation: SOT RIVER U/S
2- District: Sambhal

3- Address: VILL CHIMIYAWALI

4- Sample Source: River

5

Type of sample: Surface Water

6- Sample Collected By : Mahendra Singh, AEE, Chandrika Diwaker, JE

7- Odour : None

8- Quantity and Packing: 2 Ltr.

9- Date of Sample Collection : 25/11/2024

10- AnalyisIndented by : RO Moradabad

11- Date of samplereceipt in Lab : 25/11/2024

Date:21/12/2024

Parameter

Unit

Results Detection Range

pH, APHA24th Ed.4500-B: 2023

7.82

02-12

Colour, APHA 24th Ed. 2120B: 2023

Hazen

Turbid 5-10000 Hazen

Suspended Solids , APHA 24th Ed. 2540 D Total
Suspended Solids dried at 103-105 °C 2023

mg/|

240

5.0 -10000 mg/I

Dissolved Solids, APHA 24th Ed. 2540 °C Total
Dissolved Solids dried at 180 °C 2023

mg/l

660

5.0 -10000 mg/l

Total Solids, APHA24th Ed2540B: 2023

mg/|

684

5.0 -15000 mg/|

BOD, APHA 24th Ed. 3 day 27 °C 1S 3025 ( Part
44): 1993 Bio 2023

mg/l

8.0

1.0-1000 mg/!

COD, APHA 24th Ed. 5220 B Open Reflux
Method 2023

mg/|

72.0

4.0 -1000 mg/l

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark:* - NA

Analysed by
[Rajni Raj (JRF)]

Author imwbymd by Anil

An|| Kumar Kumar Vishwakarma

i Date: 2024.12.21
Vi ShWa ka rma 11:28:56 +05'30'

Anil Vishwkarma (SA)

Ashutos Dpigitally signed
by Ashutosh

h Chauhan
Date: 2024.12.21
Chauhan 11:29:50 +05'30

Regional Officer

1 of Page 2
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R T REGIONAL LABORATORY MORADABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ'ﬂ"\& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WATER LABORATORY (SURFACE WATER)

Ref no-29158529/M or adabad/2024

1- SampleLocation: SOT RIVER D/S
2- District: Sambhal

3- Address: VILL CHIMIYAWALI

4- Sample Source: River

5

Type of sample: Surface Water

6- Sample Collected By : Mahendra Singh, AEE, Chandrika Diwaker, JE

7- Odour : None

8- Quantity and Packing: 2 Ltr.

9- Date of Sample Collection : 25/11/2024

10- AnalyisIndented by : RO Moradabad

11- Date of samplereceipt in Lab : 25/11/2024

Date:21/12/2024

Method 2023

Par ameter Unit Results Detection Range
pH, APHA24th Ed.4500-B: 2023 - 8.21 02-12

Colour, APHA 24th Ed. 2120B: 2023 Hazen Turbid 5-10000 Hazen

Suspended Solids, APHA 24th Ed. 2540 D Total mg/l 29.0 5.0 -10000 mg/l
Suspended Solids dried at 103-105 °C 2023

Dissolved Solids, APHA 24th Ed. 2540 °C Total mg/l 710 5.0 -10000 mg/l

Dissolved Solids dried at 180 °C 2023
Total Solids, APHA24th EJ2540B: 2023 mg/| 739 5.0 -15000 mg/l
BOD, APHA 24th Ed. 3 day 27 °C IS 3025 ( Part mg/l 9.0 1.0-1000 mg/l
44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open Reflux mg/| 88.0 4.0 -1000 mg/l

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark:* - NA

Analysed by
[Rajni Raj (JRF)]

Authorized by

An|| Kumar Kumar Vishwakarma

H Date: 2024.12.21
VIShwaka rma 11:29:19 +05'30"

Anil Vishwkarma (3A)

Digitally signed

Ashutosh by Ashutosh

Chauhan

Chauhan pate:2024.12.21

11:32:51 +05'30'

Regional Officer

1 of Page 2
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R T REGIONAL LABORATORY MORADABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 23268920/M or adabad/2023 Date: 30/10/2023
1- Nameof Industry: INDIA FROZEN FOODS SAMBHAL

2- Addressof Industry: VILLAGE,BEGUMPUR,CHIMIYAWALI, SAMBHAL
3- District: Sambhal

4- Description about sampling point: Out let of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Aahutosh chauhan RO & Anil Kumar SA

7- Colour and Odour: Colourless Less

8- Quantity and Packing: 2 letter

9- Date of Sample Collection: 19/10/2023

10- AnalyisIndented by: RO Moradabad

11- Date of samplereceipt in Lab: 19/10/2023

Parameter/M ethod Name Unit Results Standard Detection
Range
pH,4500 H B Electronic method - 7.62 02-12
Suspended Solids, 2540 D Total mg/| 21 10-20000 mg/l
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/| 230 10- 50000 mg/l
Solids dried at 180 0C
Total Solids, 2540 B Total Solids dried mg/I 251 10- 50000 mg/l
at 103-105 0C
BOD, 3 day 27 OC IS 3025 ( Part 44): mg/| 18 1.0 -50000 mg/l
1993 Bio
COD, 5220 B Open Reflux Method mg/| 156 5.0 -100000 mg/I

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-V1).The eniveronment (Protection) Rules,1986 source:

www.cpch.nic.in/General Standards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Vinay Kumar (JRF)]

Authorized by

Anil Kumar Digitally signed by Anil Kumar
. Vishwakarma Digitally signed by
Vishwakarma Date: 2023.10.30 13:03:37 +05'30" AShUtOSh Ashutosh
. . hauhan
Anil Vishwkarma (SA) Chauhan bate:2023.1030

13:12:02 +05'30"

Regional Officer
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R T REGIONAL LABORATORY MORADABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 23838474/M or adabad/2023

1- Nameof Industry: IFF INDIA FROZEN FOODS PRIVATE LIMITED
2- Addressof Industry: VILLAGE-BEGUMPUR-CHIMY AWLI, SAMBHAL, DISTT. SAMBHAL,SHAMBHAL,244303

3- District: Sambhal

4- Description about sampling point: From Drain outside of factory

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: JN Tiwari Aee& A. K. Shukla LA

7- Colour and Odour: Brownish -

8- Quantity and Packing: 2 liter

9- Date of Sample Collection: 11/12/2023

10- AnalyisIndented by: RO Moradabad

11- Date of samplereceipt in Lab: 11/12/2023

Date: 20/12/2023

Parameter/M ethod Name Unit Results Standard Detection
Range
pH,4500 H B Electronic method - 7.98 02-12
Suspended Solids, 2540 D Total mg/| 48 10-20000 mg/l
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/| 1620 10- 50000 mg/l
Solids dried at 180 0C
BOD, 3 day 27 0C IS 3025 ( Part 44): mg/l 26 1.0 -50000 mg/I
1993 Bio
COD, 5220 B Open Reflux Method mg/| 208 5.0 -100000 mg/I

Reference- (1)Genera Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-V1).The eniveronment (Protection) Rules, 1986 source:

www.cpch.nic.in/General Standards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Atul Kumar (JRF)]

Authorized by
Anil Kumar g

Date: 2023.12.20 13:00:35

Vishwakarma [y

Anil Vishwkarma (SA)

Digitally signed
Ashutosh by Ashutosh
h

Chauhan pate:2023.12.20

14:35:38 +05'30"

Regional Officer
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—r REGIONAL LABORATORY GHAZIABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 2 1.N.S. Sector-16, Vasundhra, Post-Prahalad Gar hi, Ghaziabad

Certificate No TC-9573

TEST REPORT: WASTE WATER LABORATORY

Ref No: 26952719/Ghaziabad/2024 Date: 26/06/2024
1- Name of Industry: IFF INDIA FROZEN FOODS PVT. LTD. SAMBHAL, VILLAGE,BEGUMPUR,CHIMIYAWALI,
SAMBHAL

2- Addressof Industry: VILLAGE,BEGUMPUR,CHIMIYAWALI, SAMBHAL

3- Digtrict: Sambhal

4- Description about sampling point: Final outlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Vikas Mishra R.O (Ghaziabad), Radheshyam R.O (Aligrah) & Vivek Kumar (A.E.E) Gr. Noida
7- Colour and Odour: Pale Faint

8- Quantity and Packing: 2 litrer

9- Date of Sample Collection: 12/06/2024

10- AnalyisIndented by: RO Moradabad

11- Date of samplereceipt in Lab: 12/06/2024

Parameter/M ethod Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.15 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/| 44.0 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/| 750.0 10- 50000 mg/l
Total Dissolved Solids dried at 180 °C
2023
Tota Solids, APHA 24th Ed.2540 B: mg/| 794.0 10- 50000 mg/l
2023
BOD, APHA 24th Ed. 3day 27 °C IS mg/l 26.0 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/| 210.0 5.0 -100000 mg/|
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules,1986
source: www.cpch.nic.in/General Standards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as
received in Lab.

Remark: NA

Analysed by-
[Parul Parul (JRF)]

Vi ka S Digitally signed

Au_thor ! ZeggiEXsigned by Rashmi Arya by Vikas Mishra
Rashmi Arya Date; 20240626 143025 . Date: 2024.06.26
* M IS h Fa 17:29:57 +05'30°

Rashmi Aarya (ASO) Resional Offi
egion icer

1 of Page 3
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R T REGIONAL LABORATORY MORADABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 26709249/M or adabad/2024/paybasis Date: 19/06/2024
1- Name of Industry: IFF INDIA FROZEN FOODS PVT. LTD. SAMBHAL, VILLAGE,BEGUMPUR,CHIMIYAWALI,
SAMBHAL

2- Addressof Industry: VILLAGE,BEGUMPUR,CHIMIYAWALI, SAMBHAL

3- District: Sambhal

4- Description about sampling point: Final Outlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Anil Kumar Vishwakarma SA & Mr. Atul Kumar JRF

7- Colour and Odour: Colourless Odourless

8- Quantity and Packing: 2 Lit.

9- Date of Sample Collection: 13/06/2024

10- AnalyisIndented by: RO Moradabad

11- Date of samplereceipt in Lab: 13/06/2024

Parameter/M ethod Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.26 02-12
*QOil_Grease mg/I 4.8 -
Suspended Solids , APHA 24th Ed. 2540 mg/| 22.0 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/| 540 10- 50000 mg/I
Total Dissolved Solids dried at 180 °C
2023
BOD, APHA 24th Ed. 3day 27 °C 1S mg/| 22.0 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/| 164 5.0 -100000 mg/I
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules, 1986
source: www.cpch.nic.in/General Standards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as
received in Lab.

Remark: NA

Analysed by-
[Rajni Raj (JRF)]

Authorized by

Anil Kumar Digitally signed by Anil Kumar
. Vishwakarma
Vishwakarma Date: 2024.06.19 15:36:42 +05'30' Digitally signed by

! ! shutosh Chauhan Ashutosh Chauhan
Anil Vishwkarma (SA) s ot B
Regional Officer
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R T REGIONAL LABORATORY MORADABAD
m UTTAR PRADESH POLLUTION CONTROL BOARD
-%%!ﬁ"ﬁ“& 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 27881443/M or adabad/2024/paybasis
1- Name of Industry: IFF INDIA FROZEN FOODS PVT. LTD. SAMBHAL, VILLAGE,BEGUMPUR,CHIMIYAWALI,

SAMBHAL

2- Addressof Industry: VILLAGE,BEGUMPUR,CHIMIYAWALI, SAMBHAL

3- District: Sambhal

4- Description about sampling point: Final Outlet of ETP
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Anil Vishwkarma SA & Ragendrala JLA

7- Colour and Odour: Colourless Odourless

8- Quantity and Packing: 2 Lit.

9- Date of Sample Collection: 22/08/2024
10- AnalyisIndented by: RO Moradabad
11- Date of samplereceipt in Lab: 22/08/2024

39

Date:29/08/2024

Parameter/M ethod Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.34 02-12
*QOil_Grease mg/I 3.6 -
Suspended Solids , APHA 24th Ed. 2540 mg/| 38.0 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
Dissolved Solids, APHA 24th Ed. 2540 C mg/| 620 10- 50000 mg/I
Total Dissolved Solids dried at 180 °C
2023
BOD, APHA 24th Ed. 3day 27 °C 1S mg/| 15.0 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/| 108.0 5.0 -100000 mg/I
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules, 1986

source: www.cpch.nic.in/General Standards.pdf. Besides these standards, refer EPA standards for specific purpose

*Non-NABL Parameters.

Note : 1 The resultsin the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark: NA

Analysed by-
[Rajni Raj (JRF)]

Authorized by
. Digitally signed by Anil
Anll Kumar Kumar Vishwakarma

Date: 2024.08.29 14:38:53

Vishwakarma Jsso
Anil Vishwkarma (SA)

Digitally signed
Ash utOSh by Ashutosh
Chauhan

Chauhan pate:2024.08.29
3 1+0530'

Regionaf@%flcer
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